
Sl.No Name of Creditor Address Amount Claimed

1 Bank of Baroda

No.182, Ankur Manor, Poonamalle High 

Road, Kilpauk Branch, Chennai - 600 

010, 

                116,710,586 

                116,710,586 

Sl.No Name of Creditor Address Amount Claimed

1 Dr. E. P Sainul Abideen Suroor, Chenekkal, Pallikkal, 

Thenhippalam, Malappuram, Kereal - 

673 635

                  55,817,510 

NUI PULP & PAPERS INDUSTRIES PRIVATE LIMITED - IN CIRP

FINANCIAL CREDITOR - FORM C - SECURED

FINANCIAL CREDITOR - FORM C - UN SECURED

TOTAL (A)



2 Shameel Eramakaveettil 

Puthiyakath

Eramakaveettil Putiyakath, Suroor, 

Chenekkal, thenhippalam, 

Malappuram, Kerela - 673 635

                  21,327,832 

                  77,145,342 

TOTAL (A+B)                 193,855,928 

TOTAL (B)



Amount Admitted Email ID

                  116,710,586 

 

VJKILP@bankofbaroda.

co.in 

                  116,710,586 

Amount Admitted

NUI PULP & PAPERS INDUSTRIES PRIVATE LIMITED - IN CIRP

FINANCIAL CREDITOR - FORM C - SECURED

FINANCIAL CREDITOR - FORM C - UN SECURED



                                     -   



Remarks

Securities:                                                                                                 

Primary Securities:                                                                                           

1. Exclusive charge by way of hypothecation of raw materials, stock in 

process and finished goods of the company, entire book-

bedts/receivables and all other current / movable assets, both present 

and furture of the Comapny.                                                                             

2. Exclusive Charge on entire fixed assets of the Company, present and 

furture.                                                                                            Colleteral 

Securities:                                                                                          1. Three 

stories apartment built on 34.35 cents of lends at Govindapuram in 

ward No. 26 of calicut corporation. Market value - 7.58 (FSV - 6.92). 

Name of the valuer and date of value: M M Mohammed koya dated 

22.05.2019.                                                                  2. Two Stories 

apartment at pallikkal, 14.36 cents Marker Value - 1.09(FSV- 0.93), 

Name of the valuer and date of value: M M Mohammed koya dated 

22.05.2019.                                                                  3. Industrial Plot: 

Charge of lease hold rights of the Industrial plot of 2 acres, located at 

No.80, Export processsing area, sri citySpecial Economic Zone (SEZ), 

tada No.69/1,2, 79/2, 5,6,7,8,80/3,7,8,9 & 10, Cherivi, satyaveedu, 

Mandal, Chittoor District, Andhra Pradesh, Pin - 217588. Market Value-

6.90(FSV-6.20) Name of the Valuer and date of Valu: V. Selvaraj dated 

31.08.2019.                                                                        4. Continuing 

Security: Estate:120 Acres of estate of rubber plantation, coconut and 

areca nut at Kanchira puzha, Mannarkad, Palakkad Dist                                           

Primary Charged to VKC limit of R. 30 lakhs availed by shammel E P at 

Chalapuram Branch (2004), Calicut. Market Value - 28.80(FSV-25.92) 

Name of the valuer and date of value : M M Mohammed koya dated 

22.05.2019

Remarks




